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Mysterious Callers in R. K. I'uram, 
New Delt; 

1811. Shrimati Savitri Nigam: WiIl 
the Mi!lister of Hom', ·\!fair, 'e 
;;Ieased to state: 

(a) whether Goverllill C '.' nave maj" 
any inquiries regarding' :le mystt:riuu.: 
callers at the doors of some inhabit-
?nt~ of Ramakrishna.t= .... l am, NI_~'w 

Delhi on the 8th DecemuG, 1964: a.·j 

(b) if so, the result thereof? 

The Deputy Minister m the Mini,,· 
try of Home Alfairs (Sbri L. N. 
Misra): (a) and (b). An urgent call 
•• .. 1<:' rf'cf~ived at 11 :45 P.M. in the Cr':l 
trol Room on the 7th December, 1964, 
from certain resHents of Rama-
krishnapuram. The Deputy Superin-
tendent of Police on dutv immediately 
rushed to the spot a";d found that 
thrp~ persons Who were observed 
moviT'!g under suspicious circumst-
ances. had been apprehended by the 
residents. On interrogation, however, 
it was established that these persons 
had ('orne to visit an acquaintance 
living in a Government Qua·rier in 
that localitv. They were. therefore. 
allowed to go after necessary 
enquiries. 

Law on Management of Gurdwaras 

1~12. Shri D. C. Sharma: Will the 
Mini,tc;' of Home Affairs be pleased 
to stR!e: 

(al whether the working CommH-
tee of the N alionalist Sikh Party has 
asked Government to enact a law to 
cover ell the gurdwaras in the countrv 
:::.n~ bnn t.he electjnn of perc::on~ 'with 
political ba~k"round tn thp Ma"R~ing 
Committees of the GurdwRrns: and 

(b) if so, the action taken or pro-
posed to be taken in the matter? 

The MinIster of State in the Miaia-
try of BODle Affairs (Silri Hatbi): (a) 
Yes, Sir. 

(b) The suggestions made will be 
considered in due course. 
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Refugee Camps 

1815. Shrimati Renuka Barkataki: 
Will the Minister of Rehabilitation 
be pleased to state: 

(a) whether Government have 
decided to increase the number of 




